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U TS ST &7 et 9

GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI
fafsr, <ma va fourft o faumr

g
faett, 8 a9, 2026

GBI, 27 /15 /2025—=010% / N f4. / 1254-1256.—Faferw Famd rfaereor srfafmerm, 1987
(1987 =7 srterfe=re €. 39) &l €T 29-A & AT & AHIT T TART HLd g TAT Ih TSI shl €T
9 #T IT-GTT (4) 3T g7 10 H IT-GTT (2) F @< (M) F ATHAT AT [aoelt 3g AT % q&F
=rarefyer A aael FA F v, ey vor Bt aare artdeorn, oy Tor Bt e artder
fafar, 2002 (Fetrae 2021) & FeMee F & g Fetated @ aqmEr g, aaiq —

(1) == fafRawt 1 et Tro e Fard sfereror (gerre) fafae, 2026 Fgr sTom
(2) T FafRaw faeett Trora § werters iy fafSr & waret i

2549 DG/2026 (1)
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1. fffw 5(2) & "erem—
" oTex F T I "FIRG" 915 StawTad AT strom)

Rawr Rig, weme afaa

DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
NOTIFICATION
Delhi, the 8th April, 2026

F.No. 27/15/2025-Judl./Suptlaw/1254-1256.— In exercise of the powers conferred under Section
29-A of the Legal Services Authorities Act, 1987 (Act 39 of 1987) and in consultation with the Hon’ble
Justice of the Delhi High Court, as required by sub-section (4) of Section 9 and clause (c) of sub-section (2)
of Section 10 of the said Act, the State Legal Services Authority hereby makes the following regulations to
amend the Delhi State Legal Services Authority Regulations, 2002 (Amendment 2021), namely:-

1. These regulations be called “Delhi State Legal Services Authority (Amendment) Regulations,
2026".

2. They shall come into force on the date of their publication in the Delhi Gazette.
Regulation 5 (2):
“The word Nine is substituted with word Twelve”.

REETESH SINGH, Principal Secy.
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